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Import of Edible Oils 

1232. SHRI SUDIUR GIRl: 

PROF. RUPCHAND PAL: 

Will the Minister (Jf FOOD AND 
CIVIL SUPPLIES be pleased to state: 

(a) whether perpetual import of 
edible oil at a very high cost is in the 
national interest; 

(b) if not, why Gove!":une;lt resort 
to import of the shill frequently ; and 

( C) if so" the justification with 
details? 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD AND 
CIVIL SUPPLIES (SIIRI BHAGWAT 
JHA AZAD) : (a) and ( .. ). In the con-
text of the e xisting b'ap bet ween de-
m and and supply of ed ' ble oil from in-
digenous sources which is estim ated to 
be r anging between 10 to 12 lakh 
tonnes per years it has become neces-
sary for the Government to import 
edible oils to ensure e vailability of 
oils at reasonable prica; in the intere'St 
of the consumers. However, several 
long-term and short term m easures 
nre being taken by the Government to 
increase production and productivity 
of indigenous oils So tha t import of 
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edible oils cou~9. be graduully reduc-
ed. 

Di tribu' ion y tem for Essential 
Commodities 

1233. SHRI 8ATYASADHP-N CHA-
KRABORTY: Will the Minister o~ 
FOOD AND CIVIL SUPPLIES bE' 
pleased to state: 

(a) whether in view of the con-
tinued price rise of e'Ssential commo-
dities, Government are considering an 
effectve public distribution system 
!or supply of SUCh commoditie ; 

(b) if ~o-,-details thereof; and 

(c) if not) the reasons there! r: 

THE MINISTER OF STATE IN 
THE MINISTRY OF FOOD AND 
CIVIL SUPPLIES (SHRI BHAGWAT 
JHA AZAD) (a) to (c) A'S a part 01 
the policy of the G()vef!'ln;e'lt to m~ke 
available the various essential com-
modities at fair and reasonable pnces 
to consumers and with a view to con-
tain the open market prices of such 
commodities, a public distribution 
system is already being implemented 
in all parts 0: the country. Under th o 
PublIc Distribution System certain , 
essential commodities are being dis-
tributed to the consumers through 
fair price shops and other retail 
outlets. The commodities which have 
been reeommenaed by the Central 
Government to the s tate Government 
for such distribution are wh0<lt rice , 
imported edible oils, sugar an J kero-
sene, apart from soft coke and cont-
rolioo clo h. In addition, State Go (. r ,_ 
ments have the option to procure <l d 
distribute such additional com'llod;· 
ties through publie d istrioution system 
as they consider necessary, a~ter 
arranging for their supplies. steps 
are taken by the Sta e Government 
f rom time to time to strengthen and 
expand the public dis~ributjon and to 
make it better serve the consu-· 

mer. Th se include opening of 
m ore fair price shops, exercisin 
a regular check on their work-
ing, and developing an effectiv 
infrastructure. 

0..; hare of Madhya Pradesh for BallS'aa' -
Irrigation Project 

1234. SHRI KAMAL NATH : Will 
the Minister of IRRIGATION be 
pleased to state: 

(a) whether the state Government 
of Madhya Pra.desh are finding i t 
diftkult to meet the inc:easing a'1rlua 
commitment of State's share for Ban-
sagar Irrigation Project; 

(b) whether the State Government 
have approached Central Government 
for financial assistance in this regard; 

( c ) whether this matter was raised 
in the meeting of Bansagar Control 
Board held in New Delhi in January. 
1983; 

(d) if so, Central Government's re-
action thereto; and 

(e) what is the progress of work 
connected with thi'S project in Madhy ll 
PradeSh So far? 

THE MINISTER OF ST ATE I 
THE MINISTRY OF IRRIGATION 
(SHRI RAM NIWAS MIRDHA): (a 
a '1d (b) Bansagar Das project is an 
in terstate project, the funding of which 
is shared by the State of Madya pra-
d sh, Uttar Pradeh and Bihar in th 
ra tio of 2: 1 : 1. Funds for the projects 
is to be provided by the State Govern-
ments. No Specific request for financial 
assistance in Bansagar Project has been 
received from the Government of 
Madhya Pradesh. 

(c) The meeting o'! Bansagar Control 
B')ard scheduled to be held i 
J'lnuary, 1983 was postponed, 

(d) Does not arise, 




